Annexure - 8

Name of the corporate debtor: Date of commencement of CIRP:

List of creditors as on:
List of operational creditors (Other than Workmen and Employees and Government Dues)

(inRs.)

Annexure - 8

Name of the corporate debtor: Indo Laminates Private Limited
Date of commencement of CIRP: 13th March 2026 (Copy of order received on 13th March 2026)
List of operational creditors (Other than Workmen and Employees and Government Dues)

(inRs.)

List of Creditors as on 25.09.2026

Details of Claim received

Details of Claim Admitted

N Amount of Amount of any Mutual Amount of claim Amount of claim N
SI No. Name of Creditor N B . . Remarks if any
Amount of Claim Amount covered by Amount covered by Whether related contingent claim dues, that may be set off not admitted under verification
Date of receipt Amount Claimed B Nature of Claim . % of voting share in CoC
[Admitted Security interest guarantee party?
1 |BSE Limited 5/29/2026 637,200 637,200 Operational - - NO - - -
2 |Central Depository Services (India) Limited 5/13/2026 88,500 88,500 Operational - - NO - - -
3 |Purva Shareregistry (1) Private Limited 7/1/2026 410,260 102,660 Operational - - NO - 307,600
4 |Success Merchants Pvt. Ltd. 7/3/2026 312,500 312,500 Operational - - NO - -
1,448,460 1,140,860 - - - - 307,600 -




